IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :01-07-2025

Date 01.07.2025

c.C

Applied For

__50509/2025 01.07.2025 Z?E¥5625 B.TRIPATHY ggder btd. 2025-06- éiff

50510/2025/01.07.2025 f§5}2é55 P.K.DAS §§?RT ggder btd. 2025-07- éifi
 lsastt/2025|00.07.2005 [CSNES prowemss vo. - |gxter P 2025706 e
__50512/2025 01.07.2025 §§2¥§625 g;i?gD KUMAR §§?RT ggder btd. 2025-06- éifi
__50513/2025 01.07.2025 f?f;gg;S T.SWAIN §§?RT ggder btd. 2025-07- éifi
__50515/2025 01 07 2025 §§g¥§625 HEMANTA KUMAR §§?RT ggder Dtd. 2025-06- éi?i
__50516/2025 01.07.2025 §T§¥§525 M. R. BARIK §§?RT ggder btd. 2025-06- éifi
__50517/2025 01.07.2025 i?g%gaZS KK NATH %é?RT Drder bra. 2025-06- éifi
__50518/2025 01.07.2025 ggz;gé;4 D.JALI %é?RT ggder btd. 2025-06- éifﬁ
:—50519/2025 01.07.2025 223252625 S. R. PATTNAIK §§?RT ggder btd. 2025706~ lpp1p éiff
__50520/2025 01.07.2025 ?ZégL;ZOZS K.N.SAHOO ;g?Rg 2gder ptd. 2025-06- e é%;é
osarzoslon .oz R o
| CRLREV- COURT |Order Dtd. 2025-06- (Se.
' [50523/2025(01.07.2025 |00 g kaMIzA COURT 1% 22;
- [50524/2025(01.07.2025  [wp(C) - P.K.MOHANTY (COURT |Order Dtd. 2025-06- |[WRIT | (Se:




| 14304/2025 NO. 3|26 BRANCH-6 |No-
36)
] WRIT s
. WP (C) - COURT |Order Dtd. 2025-06- [BRANCH -
' 50525/2025(01.07.2025 | ;7)o [BK DAS w6, 3|25 (DIVISTON Tgl'
BENCH-1) ‘
| WP (C) - COURT |Order Dtd. 2025-06- |WRIT (Se:
 150527/2025/01.07.2025 32955/2024 RK MAHABHOI NO. 3 |22 BRANCH-2 |No-.
] COURT
ABLAPL- AMLAN SHAKTI Order Dtd. 2025-06- (Se:
i
50528/2025 |01.07.2025 3500 0, [0 Tg. e N
] COURT
CRLMP- Order Dtd. 2025-06- (Se:
. 150529/2025/01.07.2025 605/2025 |F-PANIGRAHI Iil(7) o5 No—
] COURT
WP (C) - Order Dtd. 2025-06- |WRIT (Se:
' 50530/2025(01.07.2025 | T¢q00 70000 D SAMAL TS. oe ERANCH-T o
l CRLA- COURT |Order Dtd. 2025-06- (Se:
' [50531/202501.07.2025 |55 50, |D.P.DASH o 326 N
| (Se:
WP (C) - COURT |Order Dtd. 2025-06- WRIT _
50532/2025(01.07.2025 |/ od0”) oo |L ACHARI vo. 326 R ANCH-G gz)
| CONTC- COURT Order Dtd. 2025-06- (Se
' 50533/202501.07.2025  |J7g7 750, |SK MOHANTY o, 326 22;
B CRLMP- COURT Order Dtd. 2025-06- (Se
 50534/2025(01.07.2025  |Zo o . |C.R.KAR w0, 3 loe gz;
] CRLMC- COURT Order Dtd. 2025-06- (Se
- [50535/2025|01.07.2025 |07 . |GR PATRA To. 326 22;
B CRLMC- COURT |0rder Dtd. 2025-06- (Se:
- |50536/2025(01.07.2025 |20 . DR DASH N b 22;
] CRLMC- COURT Order Dtd. 2025-06- (Se
 [50537/2025(01.07.2025 | -0 o |PK MOHANTY w0, 3 loe gz;
B CRLMC- COURT |0rder Dtd. 2025-06- (Se:
i * —
50538/2025(01.07.2025 | -20 " o |G JAYASINGH o, 326 22)
| CRLMC- COURT |Order Dtd. 2025-06- (Se:
- 50539/2025(01.07.2025 | ;070 . |6 SAHOO vo. 3l 22;
Il COURT (Se.
. 150540/202501.07.2025 |CMF Y DAS No. Order Dtd. 2025-06 No-
634/2025 24
23 36)
| COURT (Se:
. 150541/2025 01.07.2025 | RE(C) M NAYAK No. |Order Dtd. 2025-06 No-
179/2025 26
16 36)
Il COURT (Se
50542/2025(01.07.2025 | RECRL SS MOHAPATRA No, |[Order Dtd. 2025-06 No-
44/2025 26
16 36)
' [50543/2025(01.07.2025  [FRO- S K RATH (COURT [Order Dtd. 2025-06- |MISC. | (Se:




176/2018 NO. |23 APPEAL  |No-.
16 SEC.
COURT MISC. |
50546/2025(01.07.2025 |F29° S K RATH No. Order Dtd. 2025-06- |, pppay (Se:
392/2018 23 No-!
16 SEC.
COURT MISC. |
50548/2025(01.07.2025 |F297 S K RATH No. Order Dtd. 2025-06- |, pppny (Se:
218/2018 23 No-:
16 SEC.
COURT MISC. |
50549/2025(01.07.2025 |F20” S K RATH No. [0rder Dtd. 2025-06= |, pppar, (Se
267/2018 23 No-
16 SEC.
COURT MISC. |
50551/2025(01.07.2025 | BACA~ A K BARTK No. [0rder Dtd. 2025-06= |\, ppap (Se
3/2024 26 No-
16 SEC.
COURT MISC. |
50552/2025(01.07.2025 |L20” S K RATH No. Order Dtd. 2025-06- |, pppar (Se:
580/2018 23 No-!
16 SEC.
COURT MISC. |
50554/2025(01.07.2025 |L2O” D K MOHANTY No. Order Dtd. 2025-06- |\, ppap (Se:
685/2018 23 No-:
16 SEC.
COURT MISC. |
50555/2025(01.07.2025 |F297 S K RATH No. Order Dtd. 2025-06- |\ pppny (Se:
187/2018 23 No-
16 SEC.
COURT
WP (C) - Order Dtd. 2025-06- (Se:
50557/2025(01.07.2025 |7, 0 . R K MALLICK Tg. e s
COURT MISC. |
50559/2025(01.07.2025 |L20” S K RATH No. [0rder Dtd. 2025-06= |\ pppap (Se:
121/2018 23 No-!
16 SEC.
COURT MISC. |
50560/2025(01.07.2025 |F20” PK JENA No. [0rder Dtd. 2025-06- |, pppar, (Se:
291/2018 23 No-:
16 SEC.
WP (C) - COURT Order Dtd. 2025-07- [WRIT (Se
50561/2025(01.07.2025 | /o))", oM R BARIK wo. 6 o1 R ANCHT Tg;
FAO- COURT |0rder Dtd. 2025-06- 1SC- (Se.
50562/2025 (01.07.2025 |50 o o DK MOHANTY wo. o3 APPEAL | 0%
SEC.
FAO- COURT |Order Dtd. 2025-06- |15C: (Se.
50563/2025(01.07.2025 | /o0 |S K RATH o &2z APPEAL | >
SEC.
FAO- COURT |0rder Dtd. 2025-06- MISC. (Se:
50564/2025 (01.07.2025 | .o DK MOHANTY vo. ¢ las APPEAL | °%
SEC.
(Se:
WP (C) - RANJAN KUMAR COURT |Order Dtd. 2025-06- |[WRIT
50566/202501.07.2025 |1/ 035 /15025 [NavAK NO. 6 |25 BRANCH-4 gg)
FAO- COURT |Order Dtd. 2025-06- |15C: (Se.
50567/2025(01.07.2025 | ;7¢" 0,0 |S Das o &2z APPEAL | >
SEC.
FAO- COURT |Order Dtd. 2025-06- |15C: (Se.
50568/2025(01.07.2025 |0, .o |AK PANDA vo. 6 las APPEAL | °%

SEC.




MISC.

FAO- COURT |Order Dtd. 2025-06- (Se:
50569/2025/01.07.2025 120/2018 S K RATH No. € |23 APPEAL No—
SEC.
MISC.
FAO- COURT (Se:
50571/2025/01.07.2025 1021/2019 |S GUPTA NO. 6 APPEAL No—
SEC.
COURT |Order Dtd. 2025-06- |115C: (Se.
50573/2025/01.07.2025 |FAO-6/2020|S GUPTA : APPEAL ‘
NO. 6 (23 No-!
SEC.
WP (C) - COURT |Order Dtd. 2025-06- (Se:
50576/2025/01.07.2025 14194/2025 P K RANA NO. € |26 No—.
COURT |0Order Dtd. 2025-06- MISC. (S
50577/2025/01.07.2025 |FAO-9/2021|S K RATH € : APPEAL €
NO. 6 (23 No-!
SEC.
WA- COURT |Order Dtd. 2025-06- (Se.
50578/2025/01.07.2025 852 /2025 J LENKA No. ¢ |oe No-
WA- COURT |O0rder Dtd. 2025-06- (Se.
50579/2025/01.07.2025 852/2025 [M NATK No. & 26 No—
WP (C) — COURT |Order Dtd. 2025-06- |WRIT (Se:
50580/2025101.07.2025 |15590/5025 S B ROUT NO. 6|26 BRANCH-7 [No-
WRIT (Se
WP (C) - COURT |Order Dtd. 2025-07- |BRANCH ‘
50581/2025/01.07.2025 27571 /2022 |9 R NAYAK No. 1 |14 (DIVISION Ti9'
BENCH-3) |
FAO- COURT |Order Dtd. 2025-06- |15C: (Se.
50583/2025/01.07.2025 363/2018 |P K MOHANTY No. 1 |23 APPEAL No—
SEC.
FAO- COURT |Order Dtd. 2025-06- |15C: (Se:
50585/2025/01.07.2025 198/2018 |5 X RATH No. 1 |23 APPEAL No—
SEC.
FAO- COURT |Order Dtd. 2025-06- |15C: (Se.
50586/2025(01.07.2025 237/2022 |PK PANDA No. 1|23 APPEAL No—
SEC.
FAO- RAMA PRASAD COURT |Order Dtd. 2025-06- |15C: (Se.
50587/2025/01.07.2025 198/2018  |DALAT No. 1 |23 SggEAL No—
FAO- COURT |Order Dtd. 2025-06- |15C: (Se:
50588/2025/01.07.2025 £84/2019 DK MOHANTY No. 1 |23 APPEAL No—
SEC.
FAO- COURT |Order Dtd. 2025-06- |15C: (Se.
50590/2025/01.07.2025 695/2018 |F X JENA No. 1|23 APPEAL No—
SEC.
FAO- COURT |Order Dtd. 2025-06- MISC. (Se:
50591/2025/01.07.2025 | -5 ,5919 |P K JENA NO. 1 123 APPEAL No—
SEC.
FAO- COURT |Order Dtd. 2025-06- |15C: (Se.
50593/2025/01.07.2025 93/2020 M NATK NO. 1 123 APPEAL No—.
SEC.
FAO- COURT |Order Dtd. 2025-06- |15C: (Se.
50594/2025/01.07.2025 642/2020 S K RATH No. 1|23 APPEAL No—
SEC.
FAO- COURT |Order Dtd. 2025-06- |MISC. (Se:
50596/2025/01.07.2025 568/2016 |P K MOHANTY No. 1123 ADDRAL No—




| | | | | SEC. |

MISC.
FAO- COURT |Order Dtd. 2025-06- (Se:
) . . .O.
50597/2025(01.07.2025 o2, .o |D BISWAL c.o o, 123 appEAL | 0%
SEC.
B FAO- COURT |Order Dtd. 2025-06- |15C: (Se.
) 150598/202501.07.2025 281/2018 |° K RATH C.0. NO. 1 123 APPEAL No-
SEC.
] FAO- RAMA PRASAD COURT |Order Dtd 2025-06- MISC. (Se:
50599/2025(01.07.2025 |, o [SE c.o. ro. 1 b 2E§EAL .
| FAO- COURT |0rder Dtd. 2025-06- [15C- (Se.
) . «
. 50600/20251(01.07.2025 135/2022 P K PATTANAYAK |C.O. NO. 1 123 APPEAL No—
SEC.
B FAO- COURT |Order Dtd. 2025-06- |15C: (Se.
] 50601/2025(01.07.2025 281/2018 M K MOHANTY C.O. NO. 1 123 APPEAL No—:
SEC.
B FAO- COURT |order Dtd. 2025-06- |115C- (Se.
- [50602/2025(01.07.2025 |20 0o [P K JENA c.o. oo 1 123 apPEAL | %
SEC.
| (Se:
. WP (C) - COURT |Order Dtd. 2025-06- WRIT _
' [50603/2025|01.07.2025 15707 INIRANJAN ROUT |C.O. vo. 1 |50 RANCH3 22)
B WP (C) - COURT |0rder Dtd. 2025-06- (Se:
. [50604/2025(01.07.2025 15207 INIRANJAN ROUT |C.O. wo. 1130 gg;
B BLAPL- COURT Order Dtd. 2025-06- (Se
i * -
50606/2025(01.07.2025 |07 |sS BISWAL c.o. o, 1o 23)
| ABLAPL- COURT (Se:
 [50609/2025(01.07.2025 [, 1) 0, [P K MOHANTY  [c.O. N 22;
] COURT (Se:
' 150627/202501.07.2025 (RBLAPL A K PRADHAN  |C.0. |No. |Order Dbtd. 2025-08 No-
7304/2025 18
17 33)
] COURT
ABLAPL- Order Dtd. 2025-06- (Se:
) [50644/2025(01.07.2025 [, 0 AL MOHANTY c.o. TS. e BATL-2 | °°
] COURT |
50646/2025(01.07.2025 |CRLREVS G.JAYSINGH c.o. No. 3 [0rder Dbtd. 2025-07- (Se
304/2025 23 No-:
OLD
] COURT |
. 150650/202501.07.2025 |CRLME- M.M.NAYAK c.o. |no. 3 Order Dtd. 2025-06- (Se
385/2025 26 No-
OLD
Il COURT
CRLMC- Order Dtd. 9999-12- (Se:
- [50653/2025101.07.2025 |0 50,5 |[R-DASH C.0. NO. 2 |07 No—
OLD
Il COURT |
. 150656/2025/01.07.2025 |CONTC- G.SUNDARA c.o. |no. o Order Dtd. 2025-06- (Se
2458/2025 26 No-:
OLD
| COURT (Se
. WP (C) — Order Dtd. 2025-04- WRIT _
) 50660/2025/01.07.2025 5454/2025 T.CHAKRABARTY C.O. ggb 2 08 BRANCH=-3 TZ)

. [50663/2025(01.07.2025  [wp(C) - M.DAS C.0.  |COURT |Judgement Dtd. 2025- WRIT | (Se:




)1

)2

)3

5454/2025 NO. 2 /04-08 BRANCH-3 |No-
OLD 14)
COURT (Se:
50666/2025(01.07.2025 | oCAPD A. MOHANTY No. 2 (Order Drd. 20257067 lgarr g Io-
4709/2025 26
OLD 15)
COURT (Se:
50668/2025(01.07.2025 17407 s k.BISWAL No. 2 |rder Prd. 2025706 No-
OLD 15)
COURT
ABLAPL- Order Dtd. 2025-08- (Se:
50670/2025(01.07.2025 7274/2025 H. K. PATRA Tg. 12 BAIL-1 No—
COURT
ABLAPL- Order Dtd. 2025-08- _ (Se:
50672/2025/01.07.2025 7290/2025 A MOHANTY Tg. 05 BAIL-1 No—
COURT (Se:
WP (C) — Order Dtd. 2025-07- [WRIT
50674/2025(01.07.2025 14700/2025 S.K.BISWAL NO. 3 09 BRANCH-5 No
OLD 21)
(Se:
ABLAPL- COURT |Order Dtd. 2024-06-
50675/2025(01.07.2025 3639/2024 L ACHARI NO. 2 26 gi;
ABLAPL- COURT |Order Dtd. 2024-06- (Se:
50678/2025(01.07.2025 1935/2024 S BARIK NO. 2 26 BAIL-1 No—!
(Se:
WP (C) - COURT |Order Dtd. 2025-06- WRIT N
50680/2025/01.07.2025 | 1) 50,5 |S-MOHANTY No. 2 |2e BRANCH-3 T;)
COURT
ABLAPL- Order Dtd. 2025-08- _ (Se:
50682/202501.07.2025 [, 0" 0,5 |B. MOHANTY TS. 13 BAIL-1 No—
COURT
ABLAPL- SIBA PRASAD Order Dtd. 2025-08- _ (Se:
50683/2025(01.07.2025 7259/2025 |SAHOO Tg. 19 BAIL-1 No—
COURT
ABLAPL- Order Dtd. 2025-06- _ (Se:
50684/2025(01.07.2025 7286/2025 PK BARIK TS. 26 BAIL-1 No—
COURT
ABLAPL- SIBA PRASAD Order Dtd. 2025-06- (Se:
50686/2025(01.07.2025 4322/2025 |SAHOO TS. 30 No—
COURT
ABLAPL- Order Dtd. 2025-06- (Se:
50687/2025(01.07.2025 2404/2025 RN PANDA Tg. 30 No-
COURT
WP (C) - Order Dtd. 2025-07- (Se:
50688/2025(01.07.2025 17431/2025 S SAMAL Tg. 07 No—
COURT
ABLAPL- Order Dtd. 2025-06- (Se:
50690/2025/01.07.2025 | /53 54,5 RK BARIK Tg. 30 No—
COURT
ABLAPL- AMLAN SHAKTI Order Dtd. 2025-05- (Se:
50691/2025(01.07.2025 5710/2025 |PAUL Tg. 20 No-.
COURT
CRLREV- Order Dtd. 2025-06- (Se:
50692/2025/01.07.2025 | 5, ,q,5 |P.K.MOHANTY Tg. 5 No—
4 [50693/2025(01.07.2025 |[ABLAPL-  |A. K. [COURT [Order Dtd. 2025-06- (Se:




0

1

7306/2025 |SRICHANDAN NO. |30 No-
17
COURT
ABLAPL- SRINIBASH Order Dtd. 2025-06- (Se:
50694/2025(01.07.2025 [0 oo (Lo C. Tg. 30 Moo
COURT
ABLAPL- Order Dtd. 2025-06- (Se:
50695/2025(01.07.2025 4440/2025 |RE BARIK C. Tg. 30 No—
COURT
CRLREV- Order Dtd. 2025-06- (Se:
50696/202501.07.2025 | /"~ 0-,  |P.K.MISHRA C. TS. ol R
COURT
ABLAPL- Order Dtd. 2025-06- (Se:
50697/2025/01.07.2025 5220/2025 R SETHI C. Tg. 30 BAIL-1 No-
NTRANJAN COURT |
50698/2025(01.07.2025 ?23@5;025 MAHARANA, C. NO. %der ptd. 2025-06 B(Iff
A.MOHAPATRA 17 ‘
COURT
ABLAPL- Order Dtd. 2025-06- (Se:
50699/202501.07.2025 o 'y S0 . [B RANA C. TS. 30 Moo
CRLA- COURT |Order Dtd. 2025-06- (Se:
50700/202501.07.2025 |co2'" . |[B.MISHRA C. v, 3 loe Moo
COURT (Se:
50701/2025(01.07.2025 [“BLAPL JR SAHOO C. No. [0rder Dtd. 2025-06- |, 5 |yo-
5953/2025 30
17 16)
~ COURT o (Se.
50702/2025(01.07.2025 [“BLAPL SK SUNDARA c. No. Order Dtd. 2025-06 No-
6344/2025 30
17 16)
COURT
ABLAPL- Order Dtd. 2025-06- (Se:
50703/202501.07.2025 [/, ,/o ) s [N SAHOO C. Tg. 30 BATL-1 R
COURT
ABLAPL- Order Dtd. 2025-06- (Se:
50704/2025(01.07.2025 [ ,o 0 . B MISHRA C. TS. 30 N
COURT
CRLMP- Order Dtd. 2025-06- (Se:
50705/202501.07.2025 |Jo o . |G.SUNDARA C. TS. ol Moo
COURT (Se:
50706/2025(01.07.2025 [ADLAPL MOHENDRA DALAT [C. No. Order Dtd. 2025-06- o, .. 4 No-
6501/2025 30
17 14)
COURT (Se:
ABLAPL- PTITAMBAR Order Dtd. 2025-06-
50707/2025(01.07.2025 /ooy Sooe |pouonn C. NO. 3o BATL-1 No-
17 15)
COURT (Se:
ARLAPL- KRUSHNA Order Dtd. 2025-06-
50708/2025 01.07.2025 o050 | raTH (C- NO.  [34 No-
17 15)
CRLMP- COURT |0rder Dtd. 2025-07- (Se
50709/2025(01.07.2025 | 20700 o |S.BARIK C. o, 2124 Tg;
COURT
ABLAPL- Order Dtd. 2025-06- (Se:
50710/202501.07.2025 0705 |AK MOHANTY C. Tg. 30 BATL-1 R
2 [50711/2025(01.07.2025 |[ABLAPL-  |AK MOHANTY C. (COURT |Order Dtd. 2025-06- | (Se:




3

4

5

6

7

8

9

7317/2025 NO.  [30 No-
17

50712/2025(01.07.2025 (T50 . N.K.ROUT %g?RT Drder Drd. 20257067 e
50713/2025(01.07.2025 220800 |pp DasH %g?RT Qrder brd. 20257067 oe
50714/2025(01.07.2025 2220500 |sC SUNDARAY %g?RT Qrder brd. 2025706 oe
50715/2025(01.07.2025 (050 o |P.K.JENA %g?RT Drder Drd. 20257067 e
50716/2025(01.07.2005 |PELRPL- SANTOSH KOMAR o zder pd. 202506 (se:
50717/2025(01.07.2025 ‘322‘;5;25 RC MALLICK IEEI.JRT %der btd. 2025-06- B(Iif
50719/2025(01.07.2025 (255 o |B.TRTPATHY %g?RT Drder brd. 20257067 oe
50720/202501.07.2025 | (M1E) 2 Ip k.NaTK §§?RT Drder Drd. 20257067 e
50721/2025(01.07.2025 |(FNPC B TRIPATHY §§?RT prder brd. 20257067 e
50723/2025(01.07.2025 223%5625 J.J.SAHOO %g?RT ggder prd. 2025-06- éiff
50724/2025(01.07.2025 (SoMPC B TRTPATHY §§?RT prder brd. 20257067 e
50725/2025(01.07.2025 ?;5;2025 B B MALLICK 1§§(.JRT (g;der prd. 2025709~ Iéif‘
50726/2025(01.07.2025 |75 M K PANI §§?RT grder brd. 2025°06= |FIRST - |{5®
50727/2025(01.07.2025 12700 |a CcR Das §§?RT grder Drd. 20257060 HFoRST  13®
50728/2025(01.07.2025 [32000 M K PANT §§?RT grder Prd. 2025006 s e
50729/2025(01.07.2025 ?f;gl;zoz5 B.K. SWAIN §§?RT Dpder bre- 2025-06- oe
50730/2025(01.07.2025 [5200 o000 |S K PARIDA vo. Drder brd. 20257067 e

23




1

2

3

4

¥

8

3

4

WRIT

COURT (Se:
WP (C) - Order Dtd. 2025-06- |BRANCH
50731/2025|01.07.2025 [T/ <60 |S K SAHU gg. e (DTVISTON ng,
BENCH-3) ‘
COURT (Se:
WP (C) - Order Dtd. 2025-06- |[WRIT
50732/2025(01.07.2025 |7 )% 0, |B SAMAL No. | o eennciog NO
23 35)
COURT
WP (C) - Order Dtd. 2025-08- [WRIT (Se:
50733/2025(01.07.2025 |15, 0 IS DAS Tg. 09 ERANCH-2 |New
COURT (Se:
WP (C) - Order Dtd. 2025-07- |[WRIT ©
50734/2025(01.07.2025 |/, 30", |S DAS NO. |5} ERaNCH-7 [NO
23 10)
COURT
WP (C) - ASHIS KUMAR Order Dtd. 2025-06- |[WRIT (Se:
50735/2025101.07.2025 1 5,13,/5025 MIsHra gg' 30 BRANCH-2 |No-
COURT (Se:
WP (C) - Order Dtd. 2025-06- |WRIT ©
50736/2025(01.07.2025 |[20.07 . |S MITRA NO. |35 ERANCH-3 MO
23 12)
COURT (Se:
WP (C) - Order Dtd. 2025-06- |WRIT ©
50737/2025(01.07.2025  |;5370" . |S MITRA No. |39 penncH_3 NO
23 12)
COURT (Se:
WP (C) - Order Dtd. 2025-06- |WRIT ©
50739/2025 (01.07.2025 |15, 2" 0, |P K MISHRA No. 3o ERANCH-3 |NO
23 33)
COURT MISC. |
50741/2025(01.07.2025 | ach” D.P.DASH No. |order Dtd. 2025-07- fpppar |(S€
43/2017 09 No-
17 SEC.
COURT MISC. |
50742/2025(01.07.2025 [¢2o0 - |D.P.DASH No. 3 [0pder Ptd. 20257077 lapppay | (5€
OLD SEC. |
COURT MISC. |
50743/2025(01.07.2025 g?:éEOOS M.MISHRA NO. 3 2gder btd. 2025706 s ppEar ésf:
OLD SEC. ©
COURT
MATA- Order Dtd. 2025-06- |FIRST (Se:
50744/2025(01.07.2025 |,.°°" . |SUVENDU BARIK ggb 3 05s APPEAL  |New
COURT
WP (C) — Order Dtd. 2025-08- |WRIT (Se:
50745/2025(01.07.2025 722707 0 M. K. SWAIN gg. 01 ERANCH=2 |New
COURT (Se:
WP (C) - Order Dtd. 2025-07- |[WRIT ©
50746/2025/01.07.2025 |1, 00y 50,5 M- BEHERA NO. | ¢ BRANCH-6 MO
21 35)
COURT (Se:
WP (C) - SARAT KUMAR Order Dtd. 2025-06- |[WRIT
50749/2025101.07.2025 15457 /5025 |pPRADHAN o o BRANCH- 3 Tcl’)
COURT (Se:
WP (C) - KABIR KUMAR Order Dtd. 2025-06- ©
50750/2025(01.07.2025 [ /287 | T NO. |35 No
21 11)
COURT (Se:
WP (C) - ASHUTOSH Order Dtd. 2025-06- |[WRIT ©
50751/2025101.07.2025 1)9550/2025 MOHANTY gi’ 30 BRANCH-4 T?)
WP (C) - COURT [Order Dtd. 2025-06- |WRIT (Se:
50752/2025/01.07.2025 16872/2025 PILLIP SAMAL No. 130 BRANCH-6 |No-




| | | | 21| 36)
COURT (Se:
, WP (C) - Order Dtd. 2025-06- |WRIT _
8 150753/202501.07.2025 |1 7l7 /A C. R. Das No. 15, N NCH 3 TZ)
We (C) - NIRMAL KUMAR COURT |5 der Dtd. 2025-06- |WRIT (Se:
9 150754/2025101.07.2025 17094/2025 |SATAPATHY gg. 30 BRANCH-2 |No-!
COURT (Se:
. WP (C) - KARTIK CHANDRA Order Dtd. 2025-06- |WRIT _
015075572025 101.07.2025 17157/2025 |TRIPATHY g?' 30 BRANCH-5 22)
WRIT
COURT (Se:
1 /50756/2025/01.07.2025 ?53(2)5/2025 SUVENDU BARIK NO. 2gder btd. 2025-06 E(’E?SCI:SION No-
21 BENCH-2) 113
COURT
_ We (C) - ASHUTOSH Order Dtd. 2025-06- [WRIT (Se:
215075772025 101.07.2025 32583/2024 MOHANTY g?. 30 BRANCH-2 |No-
COURT
| WP (C) - Order Dtd. 2025-06- [WRIT (Se:
3 [50758/202501.07.2025 3o 007 D, BARIK no. o5 A RCH-2 o
COURT (Se:
4 |50759/2025(01.07.2025 ?gég;/2025 M. BEHERA NO. ggder ptd. 2025-06 giiECH—5 No-
21 23)
COURT (Se:
5 150760/2025 [01.07.2025 ?gégé/2025 M. BEHERA No. |opder Ped. 2025707 No-
21 23)
_ COURT - (Se.
6 (50761/2025 01.07.2025 ?5481/2025 M. BEHERA No. |order Pred. 2025707 No-
21 23)
WRIT
COURT (Se:
| We (C) - Order Dtd. 2025-06- |BRANCH ©
7 [50762/2025(01.07.2025 |10 CL7 M. BEHERA no. 55 (o1vrsTon 0
BENCH-1) '
COURT |
8 [50763/202501.07.2025 22O R BAG No. [Grder Prd. 20257067 Hgappy | (Se
17 ‘
COURT |
9 150764/2025 01.07.2025 ;2000 AK NAYAK No. [order Prd. 20257067 oe
17 |
COURT
CRLREV- TUKUNA KUMAR Order Dtd. 2025-07- (Se:
/
050767/2025(01.07.2025 |-t | IEE No. 3 1% o
COURT
CRLMP- SIBA PRASAD Order Dtd. 2025-06- (Se:
/
1/50768/2025(01.07.2025  [Z0ES 3058 No. 3 fog o
COURT |
2 (50769/202501.07.2025 |00 o |B. K. PATT No. 3 [jrder Prd. 20257067 oe
OLD ‘
CRLREV- BINDU SAGAR COURT Order Dtd. 2025-06- (Se:
/
3|50785/202501.07.2025 |1 49/5025  |swaIN NO. 3|26 No-
450786/202501.07.2025 o B0 |3, D. MUDULI COURT [grdex brd. 2025706 oe
5 [50787/2025[01.07.2025 [CRLREV-  |J. D. MUDULI (COURT |Order Dtd. 2025-06- | (Se:




0

1

1157/2025 | NO. 3 |26 No-:
COURT
ABLAPL- RATNAKAR Order Dtd. 2025-06- (Se.
50795/2025101.07.2025  114.4/5025 |SAMANTASINGHAR TS' 30 No-
COURT
ABLAPL- TUKUNA KUMAR Order Dtd. 2025-06- (Se.
50796/2025101.07.2025 93155025 |MrsHRa o o No-
COURT
ABLAPL- TUKUNA KUMAR Order Dtd. 2025-06- (Se.
50798/2025101.07.2025 |1 3945/2024 |MISHRA 10 |30 No-
COURT
ABLAPL- Order Dtd. 2025-06- (Se:
50799/2025 (01.07.2025 [ " MK PRADHAN TS. 20 Nes
COURT (Se.
50803/2025(01.07.2025 [“DLAPL R DAS No. [0rder Dtd. 2025-06- |, 5 |yo-
6898/2025 20
17 10)
COURT (Se.
50823/2025(01.07.2025 |CF A K ROUL No. [Order Dtd. 2025-08 No-
921/2025 25
23 10)
COURT MISC. |
50824/2025(01.07.2025 |L20” B K RAJ No. |0rder Dtd. 2025-06= |, pppay (Se
558/2023 03 No-
23 SEC.
COURT
CMP- Order Dtd. 2025-08- (Se:
50825/2025(01.07.2025  |c°, .. |A K BEHERA gg. 08 N
COURT
cMP- Order Dtd. 2025-08- (Se.
50826/2025(01.07.2025 | ‘oo, . D NAYAK gg. 5 R
COURT
CRLA- Order Dtd. 9999-12- (Se.
50827/2025(01.07.2025 7200 )., N SAHOO No. 2 |7 N
OLD
COURT
CRLA- Order Dtd. 2025-10- (Se:
50829/2025(01.07.2025 | o> . |A K MOHANTY gg. i N
COURT
CRLA- Order Dtd. 2025-07- (Se.
50830/2025(01.07.2025 |70 . R K MALLICK gg. s R
COURT
CMP- Order Dtd. 2025-06- (Se:
50831/2025(01.07.2025 |I)c> o0, |G BARIK gg. 20 N
COURT
BLAPL- Order Dtd. 2025-07- (Se:
50832/2025(01.07.2025 |Jo " . [PK MOHANTY Ti. o .
COURT (Se.
WP (C) - Order Dtd. 2025-06- |[WRIT ©
50833/2025(01.07.2025 29348/2021 |F K NAYAK NO. 5 BRANCH-4 |NO
14 17)
COURT (Se.
WP (C) - Order Dtd. 2025-06- |[WRIT ©
50834/2025(01.07.2025 |37 0% 0 M NAIK No. |5: eeancHs NO
14 21)
COURT
CRLREV- Order Dtd. 2025-06- |CRIMINAIL |(Se.
50835/2025/01.07.2025 300/2024 D BASTIA Ti. 5 REVISTON |No-:
3 [50836/2025(01.07.2025  [WP(C) - 'S R PANI COURT [Order Dtd. 2025-07- [WRIT (Se:




)3

) 4

17530/2025 NO. 6 |22 BRANCH-4 |No-
17)
(Se:
WP (C) - COURT Order Dtd. 2025-06- [WRIT ©
50838/2025/01.07.2025 17459/2025 F K JENA C.0. No. € |26 BRANCH-7 IZZ)
COURT (Se.
50839/2025(01.07.2025 |'E(C) S BISWAL c.o. |no. |Order Dtd. 2025-08 No-
17025/2025 13
23 48)
B COURT o (Se.
50840/2025(01.07.2025 |- D K JENA c.o. |o. |Order Dtd. 2025-08 No-
917/2025 19
23 48)
COURT (Se.
50841/2025(01.07.2025 |CF P K BEHERA c.o. |no. |Order Dtd. 2025-09 No-
887/2025 02
23 48)
WRIT
COURT (Se.
WP (C) - RANJAN KUMAR Order Dtd. 2025-06- |BRANCH ©
50842/2025/01.07.2025 | 0035 /5005 INAYAK c.0. gg' 30 (DIVISION Tio,
BENCH-2) '
~ COURT o (Se:
50844/2025(01.07.2025 |[CCLAPL T R DAS c.o. No. Order Dtd. 2025-07 No-
5952/2025 15 ,
17 110
COURT (Se.
50845/2025(01.07.2025 |[DLAPL T R DAS c.o. No. [Order Dtd. 2025-01 No-
610/2025 20 |
17 110
COURT (Se.
WA- NANDA KISHORE Order Dtd. 2025-06-
50846/2025 (01.07.2025 7000 o00s aoun c.o. NO. |5 No-
17 110
COURT
RSA- Order Dtd. 9999-12- |SECOND (Se:
50847/2025(01.07.2025 |07, [A SAHOO c.o. Tg. " SPPEAL o
COURT |
50848/2025(01.07.2025 |LAA-4/2006 T K BARIK c.o. No. [Order Dtd. 2025-06- |FIRST (Se
P 24 APPEAL  |No-.
COURT
CRLA- Order Dtd. 9999-12- (Se.
50849/2025 |01.07.2025 [ 2" 0 , N SAHOO c.o. No. 23] R
OLD
COURT
LAA- Order Dtd. 2025-08- |FIRST (Se.
50850/2025(01.07.2025 |27 . |N K ROUT c.o. Tg. 0 APPEAL  INew
COURT
TRP (C) - Order Dtd. 2025-06- (Se:
50851/2025/01.07.2025  |,54 /54,5, |S K DASH C.0. Ifcg. 30 M.J.C. No—
COURT
TRP (C) - Order Dtd. 2025-06- (Se:
50852/2025/01.07.2025 |10y 50,5, B K DALAI C.0. Ifcg. 30 No—
COURT
TRP (C) - Order Dtd. 2025-06- (Se:
50853/2025(01.07.2025  |,oc " |PUSPAK BEHERA [C.O. Tg. 30 M.J.C N
COURT
TRP (C) - Order Dtd. 2025-06- (Se:
50854/2025/01.07.2025 [0, 5019 [B K PATI C.0. Ifcg. 30 M.J.C. No—
ABLAPL- Order Dtd. 2025-06- (Se:
50521/2025(01.07.2025  |S 0 . |LALATENDU PAL |GENERAL e tes




0

1

2

3

4

5

6

7

50526/2025(01.07.2025 §§i§5§525 ggigggﬁNTA GENERAL 2gder btd. 2025-06- éifj
50544/202501.07.2025 ?gf;?ﬁggé ﬁiggJ KUMAR  lopNERAL ?gder btd. 2022-01- |y Branch éiff
50545/2025 01.07.2025 ?gég;;2023 ﬁiggJ KUMAR | GENERAL Szder btd. 2024-01- g§i§CH—2 éifj
50547/2025 01.07.2025 gggig?gié ﬁiggJ KUMAR | GENERAL Szder btd. 2022-09~ |y Branch éif?
50550/2025 01.07.2025 ?Z;éﬁggi; ﬁiggJ KUMAR | GENERAL gider btd. 2022-10~ la Branch éifi
50553/2025|01.07.2025 ?zég;;2023 ﬁiggJ KUMAR | cENERAL ?;der btd. 2023-05- EEiECH_l éiff
50556/2025 01.07.2025 ?iéié;zoz3 giggJ KUMAR | GENERAL ?gder ptd. 2023-05- g§£ECH_3 %2;6
50558/202501.07.2025 §§§§}5023 ﬁiggJ KUMAR  cENERAL ggder btd. 2023-03- giiECH—6 ég?é
50565/2025 01.07.2025 ??;/2020 EiMAiligﬂiiA GENERAL gzder ptd. 2021-08- Xi;gAL éiff
50570/202501.07.2025 ?5222;2025 EEEEEERA GENERAL gzder btd. 2025-06- éiff
50572/202501.07.2025 ?gég;;2025 EEEEEERA GENERAL ggder btd. 2025-06- giiECH—l éifj
50574/2025 01.07.2025 Zisgﬁgg éﬁégA BHUSAN | pNERAL ggder btd. 2025-06- éifi
50575/2025 01.07.2025 ?Eigé;2025 g;gMYASARATHI GENERAL ggder btd. 2025-06- éifi
50582/2025(01.07.2025 ‘322‘;52625 SUMANT SAHU  |GENERAL %der ptd. 2025-06- Iéff‘
50584/2025(01.07.2025 2?;;1999 dggigiiiAKUMAR GENERAL g?der ptd. 2000-03- éifi
50589/2025 01.07.2025 225;1999 ;égigi?ﬁAKUMAR GENERAL g?der btd. 2000-03- éifi
50592/2025 01.07.2025 ggg;lggg &égigi?ﬁAKUMAR GENERAL 8§der btd. 2000-03- éif?
50595/2025(01.07.2025 gg£g>2022 ﬁiggJ KUMAR  |cENERAL Sgder btd. 2022-11- giiECH—B ég?é
50612/2025(01.07.2025 Zgg;gﬁgg_ ﬁiggJ KUMAR  |cENERAL ?gder btd. 2022-01- l,) Branch éiff
50624/2025(01.07.2025 §§§¥§625 giggEEP KUMAR | cENERAL ggder btd. 2025-06- éiff
50625/2025(01.07.2025 2?2@52625 Eéﬁiggi RANJAN | pNERAL ?gder btd. 2025-07- éiff
50626/202501.07.2025 §g£§>;025 ﬁiggJ KUMAR | GENERAL Sgder btd. 2025-02- éiff
WP (C) - Order Dtd. 2025-06- [WRIT (Se

50630/2025/01.07.2025 | 1500) /50,5 B K DAS GENERAL 20 BRANCH-2 122)—
4 [50635/2025(01.07.2025  |[WPC(OAC) - |B K DAS GENERAL | Order Dtd. 2024-11- |OA Branch|(Se:
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| 13673/2017 | 04 No-
WP (C) - MANOJ KUMAR Order Dtd. 2024-10- (Se:
50641/2025/01.07.2025 26360/2024 RANA GENERAL 30 No—
WA- MANOJ KUMAR Order Dtd. 2024-04- |WRIT (Se:
50645/2025/01.07.2025 2013/2023 |RANA GENERAL 27 APPEAL No-.
WA- MANOJ KUMAR Order Dtd. 2024-04- |WRIT (Se:
50648/2025(01.07.2025 2020/2023 |RANA GENERAL s APPEAL N
0Jc- MUKKALA KURMA . . (Se:
50718/2025/01.07.2025 1316/1999 |RAO GENERAL Entire Brief No-.
(Se:

ABLAPL- HAREKRUSHNA Order Dtd. 2025-06-
50722/2025(01.07.2025 4550/2022 |DASH GENERAL e BAIL-2 Tg;
(Se:
WP (C) - BISHNU CHARAN Order Dtd. 2025-06- |WRIT -
50788/2025(01.07.2025 28784/2020 DALAT GENERAL 24 BRANCH=8 gg)
(Se:

ABLAPL- NABA KISHORE Order Dtd. 2025-06-
50791/2025(01.07.2025 1324/2025 |GURU GENERAL 0 28;
oJc- GOPARANDHU (Se:
50797/2025/01.07.2025 5355/1991 |SUNDARAY GENERAL Entire Brief IZ(C)))—
(Se:
WP (C) - BIJAYA KUMAR Order Dtd. 2025-07- -
50810/2025(01.07.2025 14752/2025 INAYAK GENERAL 01 gg)
(Se:

CONTC- CHIRANJIBI Order Dtd. 2025-06-
50843/2025(01.07.2025 1010/2025 |SWAIN GENERAL 24 28;
WP (C) - Order Dtd. 2025-06- [WRIT (Se
50514/2025(01.07.2025 16560/2025 J. R. NAYAK GENERAL by BRANCH-6 gz;
WP (C) - WRIT (Se:
50605/2025(01.07.2025 15892/2025 B DASH GENERAL BRANCH-S g;;
WPC (OAC) - (Se:
50607/2025(01.07.2025 3504/2015 G S DAS GENERAL OA Branch | ™
MISC. _
50608/2025(01.07.2025 |[LBCA~ R K DEHURY GENERAL APPEAL (Se
544/2024 No-:

SEC.

STREV- (Se:
50610/2025(01.07.2025 91/2003 J SAHOO GENERAL No—
CRLMC- CRIMINAL |(Se:
50611/2025(01.07.2025 35532023 Y DAS GENERAL MIsSC No—.
0Jc- (Se:
50613/2025/01.07.2025 | /o 500, |S NAYAK GENERAL No-
WP (C) - (Se:
50614/2025/01.07.2025 |g,, 54,5 B C PANDA GENERAL No-
CMP- WRIT (Se:
50615/2025(01.07.2025 205/2022 L D SAHOO GENERAL BRANCH-3 TZ;
RSA— (Se:
50616/2025/01.07.2025 K DAS GENERAL No-
163/2013 14)
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ABLAPL- (Se.
50617/2025(01.07.2025 7000 L K NAYAK GENERAL BATL-1 R
WRIT
WP (C) - BRANCH (Se:
50618/2025(01.07.2025 |¢ o2) K C SAMAL GENERAL (DTVTSTON ng'
BENCH) ‘
SA- (Se:
50619/2025/01.07.2025 B SINGH GENERAL No-
132/1987 |
108
WP (C) - WRIT (Se:
50620/2025/01.07.2025 29515/2019 A K DASH GENERAL BRANCH-3 Tg;
CONTC- (Se.
50621/2025(01.07.2025 |7, > N R BEHERA GENERAL CONTEMPT | >
MISC. |
50622/2025(01.07.2025 |[RCA- A K MOHANTY  |GENERAL APPEAL (Se
656/2020 No-
SEC.
MISC. |
50623/2025(01.07.2025 [RCA- A K MOHANTY  |GENERAL APPEAL (Se
657/2020 No-
SEC.
WP (C) - (Se.
50628/2025 (01.07.2025 |1 /07 0 (IS K SAHU GENERAL .
WP (C) - WRIT (Se:
50629/2025(01.07.2025 |3, ool 5005 |S BARIK GENERAL R ANCH-3 gg;
CRLREV- CRIMINAL |(Se:
50631/2025(01.07.2025  |S0"0 70 M Das GENERAL eEvIsTon INew
RSA- SECOND (Se.
50632/2025(01.07.2025 | ;00" M DAS GENERAL oopEAL  INew
WP (C) - WRIT (Se:
50633/2025(01.07.2025 |75 ", M DS GENERAL R ANCH-S gi;
oJc- (Se:
50634/2025(01.07.2025  [7570, 1 o0 (Y DAS GENERAL No-
21)
WP (C) - (Se.
50636/2025 (01.07.2025 S o.2"" - D K NAIK GENERAL No-
21)
CRA- CRIMINAL |(Se:
50637/2025(01.07.2025  |7,°7 0, P C DAS GENERAL APPEAL oo
WP (C) - (Se:
50638/2025 (01.07.2025 |7 2.7 o |R P DALAI GENERAL R
WP (C) - WRIT (Se:
50639/2025 (01.07.2025  [,-020 "), M S HASAN GENERAL R ANCH- gg;
WP (C) - WRIT (Se:
50640/2025(01.07.2025 |0 o%° . R K MALLICK GENERAL R ANCH-4 23;
WP (C) - WRIT (Se:
50642/2025(01.07.2025 |50 % R K MALLICK GENERAL R ANCH-4 23;
CRLMP- (Se:
50643/2025/01.07.2025 1170/2018 M K DASH GENERAL No-




37)

50647/2025(01.07.2025 NG~ S M DHAL GENERAL éi?é
S 17687/2008 B

STREV- (Se:

50649/2025|01.07.2025 92/2003 J SAHOO GENERAL No-
37)

50651/202501.07.2025 ?gigé;2013 A SIKDAR GENERAL gzder btd. 2025-06- giiECH—l éifi
50652/202501.07.2025 z§é§>5005 D MOHAPATRA GENERAL éif‘
50654/2025|01.07.2025 5?5552625 S SAMAL GENERAL BAIL-2 éifj
50655/202501.07.2025 ?5{22;2007 G B PARIDA GENERAL éif;
50657/2025/01.07.2025 ?géié;ZOOB G B PARIDA GENERAL éif;
50658/202501.07.2025 ?gégi;ZOOB G B PARIDA GENERAL éif;
50659/202501.07.2025 ?gég;;2008 G B PARIDA GENERAL éif;
50661/202501.07.2025 ?zégg;2008 G B PARIDA GENERAL éif;
50662/202501.07.2025 ?Eég;;2008 G B PARIDA GENERAL éif;
50664/2025|01.07.2025 ?iégg;2008 G B PARIDA GENERAL éif;
50665/202501.07.2025 ?Eégg;ZOOB G B PARIDA GENERAL éif;
50667/2025/01.07.2025 ?gég;;2008 G B PARIDA GENERAL éif;
50669/202501.07.2025 ?gég;;2008 G B PARIDA GENERAL éif;
50671/202501.07.2025 ?gégé;zoos G B PARIDA GENERAL éifz
50673/2025(01.07.2025 ?géii;zoos G B PARIDA GENERAL éif;
50676/2025 01.07.2025 ?géf;;2008 G B PARIDA GENERAL éif;
50677/2025 01.07.2025 ?zégi;2008 G B PARIDA GENERAL éifz
50679/202501.07.2025 ?gégé;zoos G B PARIDA GENERAL éifz
50681/202501.07.2025 ?iég;;2008 G B PARIDA GENERAL éifi
50685/202501.07.2025 ?5522;2007 G B PARIDA GENERAL éifi
50689/2025(01.07.2025 25;5/1992 B DAS GENERAL éif;
50738/2025(01.07.2025 52233;025 K PARIDA GENERAL CONTEMPT éiff
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CONTC- (Se:
50740/2025/01.07.2025 2453/2025 |B BEHERA GENERAL No-.
MACA- Order Dtd. 2025-04- MISC. (S
50747/2025/01.07.2025 S. K. SAHOO GENERAL € : APPEAL &
539/2019 25 No-
SEC.

TRP (C) - Order Dtd. 2025-06- (Se:
50748/2025(01.07.2025 153/2025 M- R. BARIK GENERAL 20 No—
WP (C) - Order Dtd. 2025-05- |[WRIT (Se
50765/2025(01.07.2025 10525/2024 |3+ K+ SAHOO GENERAL 09 BRANCH-3 Tg;
WP (C) - Order Dtd. 2025-05- [WRIT (Se:
50766/2025(01.07.2025 10525/2024 [R+ K. DEHURY |GENERAL 09 BRANCH-3 T;;
(Se:

CRLMC- SANTOSH KUMAR Order Dtd. 2025-06-
50770/2025/01.07.2025 1002/2025 |MAHANTY GENERAL 18 Tg;
ABLAPL- A. K (Se
50771/2025/01.07.2025 7306/2025 |SRICHANDAN GENERAL Affidavit I;Iz)—
CRLMP- Order Dtd. 2025-06- (Se
50772/2025/01.07.2025 598/2025 |P- K. DASH GENERAL 2 6Petition, Annexure, Tg;
(Se:

ABLAPL- AMLAN SHAKTI Order Dtd. 2025-04-
50773/2025/01.07.2025 5921/2025 |PAUL GENERAL 24 Tg;
CRLMP- RAJENDRA KUMAR (Se:
50774/2025/01.07.2025 258/2025 |PRADHAN GENERAL Petition T;;
(Se:

BLAPIL- PRADIPTA KUMAR Order Dtd. 2025-03-
50775/2025(01.07.2025 1552/2025 |MOHANTY GENERAL 0s TE;
WP (C) - Order Dtd. 2025-08- (Se
50776/2025(01.07.2025 15078/2025 SARAT DASH GENERAL 14 Tg;
(Se:

ABLAPL- MANOJ KUMAR Order Dtd. 2025-06-
50777/2025/01.07.2025 3191,/2025 |PANT GENERAL 30 T;;
ABLAPIL- Order Dtd. 2025-06- (Se
50778/2025(01.07.2025 J. R. NAYAK GENERAL : No-
4409/2025 30 12
(Se:

ABLAPL- HIMANSHU KUMR Order Dtd. 2025-06-
50779/2025(01.07.2025 €446/2025 |BHOL GENERAL 30 BATL-1 TZ;
(Se:
TRP (C) - JYOTI RANJAN Order Dtd. 2025-06- -
50780/2025/01.07.2025 240/2024 NAYAK GENERAL 30 TZ)
ABLAPL- Order Dtd. 2025-06- (Se:
50781/2025(01.07.2025 64452025 B+ K. BHOL GENERAL 30 BAIL-1 Ne-.
TRP (C) - HIMANSHU KUMR Order Dtd. 2025-04- (Se:
50782/2025|01.07.2025 90,2025 BHOL GENERAL 11 No-.
CONTC- Order Dtd. 2025-06- (Se:
50783/2025(01.07.2025 1909,2025 ANUPAMA NAYAK |GENERAL 24 Nee.
8 [50784/2025(01.07.2025 [WP(C) - MANOJ KUMAR  |GENERAL | Order Dtd. 2025-06- (Se:
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116951/2025 [PANI | 26 No-
WP (C) - WRIT (Se:
50789/2025/01.07.2025 13691/2025 B K DAS GENERAL BRANCH-2 ZE;
WP (C) - (Se:
50790/2025/01.07.2025 12246/2025 K DAS GENERAL Zg;
WP (C) - (Se:
50792/2025/01.07.2025 12246/2025 K DAS GENERAL zg;
WP (C) - (Se:
50793/2025/01.07.2025 12246/2025 K DAS GENERAL No-
45)
WP (C) - (Se:
50794/2025/01.07.2025 12246/2025 K DAS GENERAL No-
45)
WP (C) - (Se:
50800/202501.07.2025 |/ o23", 0 |P K NAYAK GENERAL 22;
WRIT
WP (C) - BRANCH (Se
50801/2025/01.07.2025 9614/2025 M DAS GENERAL (DIVISION Ti;~
BENCH-2) |
WP (C) - (Se:
50802/202501.07.2025 S K BISWAL GENERAL No-
7560/2025 ,
113
WRIT
WP (C) - BRANCH (Se
50804/2025/01.07.2025 14811/2025 P K RATH GENERAL (DIVISION T§;~
BENCH-2) |
WP (C) - (Se:
50805/202501.07.2025 P K MISHRA GENERAL No-
4891/2025 ~
115
CMP- (Se:
50806/202501.07.2025 A K BISWAL GENERAL No-
726/2025 ,
115
CMP- (Se:
50807/2025/01.07.2025 S RAY GENERAL No-
349/2025 ,
115
CRLMP- (Se:
50808/2025/01.07.2025 R C MALLICK GENERAL No-
254/2025 ,
115
ABLAPL- (Se:
50809/2025/01.07.2025 J P KAR GENERAL No-
7309/2025 ,
115
ABLAPL- (Se:
50811/202501.07.2025 A K BISWAL GENERAL No-
7113/2025 |
115
ABLAPL- (Se:
50812/202501.07.2025 | 007 o |A K BISWAL GENERAL BAIL-2 Nae
ABLAPL- (Se:
50813/2025/01.07.2025 4198/2025 H K DAS GENERAL No-:
6 (50814/2025(01.07.2025 |ABLAPL-  |P BEHERA GENERAL | | | (Se:
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| 13997/2025 | No-
ABLAPL- (Se:
50815/2025/01.07.2025 R R BARIK GENERAL BAIL-2 No-
6898/2025
10)
(Se:
MATA-
50816/2025(01.07.2025 J PATTANAIK GENERAL No-
44/2025
10)
WA- WRIT (Se:
50817/2025/01.07.2025 432/2025 |B C PANDA GENERAL APPEAL No—’
CMP- Order Dtd. 2025-05- (Se:
50818/2025/01.07.2025 707/2025 B C JENA GENERAL 14 No-
CRLMC- (Se:
50819/2025/01.07.2025 3500,2024 |7 SRHOO GENERAL No—’
ABLAPL- Order Dtd. 2025-06- (Se:
50820/2025/01.07.2025 7311/2025 D MISHRA GENERAL o No-—
WP (C) - Order Dtd. 2025-06- (Se:
50821/2025/01.07.2025 20244/2024 D BISWAL GENERAL 20 No-—
WP (C) - Order Dtd. 2025-06- [WRIT (Se
50822/2025/01.07.2025 39545/2024 D BISWAL GENERAL 20 BRANCH-4 23;
WP (C) - WRIT (Se:
50828/2025/01.07.2025 14140/2025 S DAS GENERAL BRANCH-6 gz;
ABLAPL- Order Dtd. 2025-06- (Se
50837/2025(01.07.2025 R. K. BARIK GENERAL : No-
4440/2025 30 24)

NIC



